| TEM NO 74 REG STRAR COURT. 1 SECTI ON Xl
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR M K HANJURA

Petition(s) for Special Leave to Appeal (Civil) No(s).18960-18961/2010

M S NI JHARA BROTHERS Petitioner(s)
VERSUS
CANARA BANK & ORS. Respondent (s)

(Wth prayer for interimrelief and office report )

Dat e: 05/10/ 2010 These Petitions were called on for hearing today.

For Petitioner(s)
Ms. Anitha Shenoy, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

File not received.

Reasons for this |apse be spelt out and Put up on 10.11.2010.

(M K. HANJURA)
Regi strar

kK]



